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Holding of Political Rallies and
Processions

6723. SHRI NILOTPAL BASU: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) what is Government's reaction to
the Police Commissioner of Delhi's
remarks in his Press Conference recently that
holding of political rallies and processions in
the city is disruptive of public life;

(b) whether tear gasing of 5th April. 1994
rally was part of that attitude: and

(c) if so, how many rounds of tear gas
shells were fired on that day?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P.M. SAYEED): (a) The Delhi Police has
reported that the Commissioner of Police had
stated in the
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Press Conference that huges procession/
rallies disrupt the smooth flow of traffic and
affect general public.

(b) and (c) On 5th april, 1994 more than
one lakh arllyists marched towards Rajghat.
Some of them became violent and started
throwing stones on policemen. To disperse
the violent rallyists. 745 tear gas shells were
fired.

Selling up of Development Boards in
States

6724. SHRI VIRENDRA KATARIA: Will
the Minister of HOME AFFAIRS be pleased
to state:

(a) whether there is any proposal under
consideration of Government to set up
Development Boards in the States; and

(b) if so, what arc the details in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P.M. SAYEED): (a) and (b) The provision of
setting up Development Boards under Article
371(2) applies only to the States of
Maharashtra and Gujarat. The Presidential
Order regarding setting up Development
Boards for Vidharbha. Marathwada and rest
of Mahrashtra has been issued on 9.3.94.

A proposal has been received from the
Government of Gujarat for setting up a
Development Board for Kutch.
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Core Committee of Ministers/Officials to
Thrash Solution to Kashmir problem

6726. SHRI S.S. AHLUWALIA: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government have
established a  Core  Committee  of
Ministers and Officials to thrash out a
solution to the Kashmir problem;

(b) if so, what arc the details thereof; and

(c) what work has so far been done and
results achieved by this Committee with
details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c) A Group of
Ministers has been constituted under the
Chairmanship of Union Home Minister to
consider various aspects of the situation in
Jammu and Kashmir, with the aim of devising
ways to restore normally and canablc
initiation of the political process in the State.

The Group of Ministers met on 24.12.93
and 24.2.94 to consider and discuss the
various issues involved, including matters
pertaining to publicity and countering the
disinformation  campaign launched by
Pakistan and the militant groups, reactivation
of the administration, etc. This is a continuing
process in which the situation is kept under
review and necessary steps initiated as may be
found necessary.

Security of Foreigners Engaged in Tea / Oil
Sectors

6727. SHRINYODEK YONGGAM:
Will the Minister of HOME AFFAIRS*
be pleased to state:

(a) whether it is a fact that drilling of oil in
Upper Assam oil field by French Company
has been halted due to extortion threat by
suspected ULFA militants; and

(b) if so. what security measures have
been provided to the foreigners in Assam
particularly those who are serving in tea



